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Cabinet panel for Caleutta Port
658. SHRI SAUGATA ROY :

SHRI DILIP CHAKRAVARTY :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether his attention hasbeen drawn
toa reportin the ‘Business Standard’
dated the 15th June 1979 headlined
‘Cabinet Panel for Calcutta Portj,; and

(b) what action Governmenthave take n
or propose to take to study the problem
of Calcutta Port in depth and take
remedial mecasures ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) and (b). Yes.

During discussions with the Union
Minister  of Indu.m'ﬁO on 14th June,
1979 at Calcutta about the general
industrial situation in  West Bengal,
the question of ports was also raised by
the M. Ps. from West Bengal and the
Minister of Industries of West Bengal
Government. He had explained to them
the efforts made by the Sub-Committee
of Ministers, set up by the Cabinet,
to tackle the problems facing Bombay
Port. He was asked if this Cabinet
Committee would also look into the
problems of the Calcutta and Haldia
Ports. The Union Minister of Industry
had informed them that if such a request
was received, the Cabinet Committee
would consider it and give whetever assis-
tance was possible to sort out the problems
faced by the Calcutta Port. Thus, there
was no question of setting up any new
Committee,

The Government had appointed in recent
past a Two-Man Committee to examine
the working of the Calcutta Port. Action
on the report of this Committee was taken
by the Government and the Calcutta
Port Trust. As recommended by the
Committee, moratoriym  on rcpayment
of loan and payment of interest by Calcutta
Port Trust was extended up to 31st
March, 1981. Besides, subsidy at the
rate of 809, of the expenditure incurred
on river dredging/maintenance has also
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been approved till 31st March, 1981.
No other study of the Calcutta Port is
proposed at this stage.
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Pakistan s eatry into mon-Aligned
Movement

661. SHRI SHYAM SUNDAR
GUPTA :

SHRI EDUARDO FALEIRO :

SHARI CHIMANBHAI H.
SHUKLA

SHRI SUBHASH CHANDRA
BOSE ALLURI :

SHRI MUKHTIAR SINGH
MALIK

SHRI G. Y. KRISHNAN
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SHRI SHANKARSINHJI
VAGHELA :

SHRI SUKHENDRA SINGH :
SHRI D. AMAT :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

What role has been played by the
Government of India in the Colombo
meect in June, 1979 regarding the en
of Pakistan into non-aligned movement

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU) : Government’s approach to
requests for membership to the non-aligened
movement has always been based on the
principles and has been that all such
requests should be adjudged on the basis
of certain well-accepted criteria. At the
Colombo Bureau Meeting, the Indian
delegation went along witht he consensus,
based on near unanimity, to recommend
Pakistan’s admission as a  full memiber
of the Movement.

Timings of Tinsukia mail

662. SHRI CHHATRA BAHADUR
CHHETRI Will the Minister of
RAILWAYS be pleased to state :

(a) whether the present timings of
Tinsukia Mail are unsuitable to the
peopleof Sikkim, Bhutan and Darjeeling
District ; and

(b) if so, whether itisproposed to change
the timings of this train ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) Yes.

(b) No, but the question of providing
through service coaches between  New
Delhi and New Jalpaiguri by Tinksukia
Mailis under examination and such
action asis found _feasible and justified
will be taken.
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